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Girl Medicos

4866. Dr. P. Srinivasan: Will the
Minister of Health and Family Plan-
ning be pleased to state:

(a) the percentage of girls admitted
inty the various Medical Colleges in
various States in 1964-65 and 1965-66;

(b) whether there arc any proposals
fo advise States 1o incrcase their per-
centage of admission into Medical Col-
leges upto 50 per cent in the context
of Family Planning expansion pro-
gramme: and

(¢) if so, the details thereof?

The Deputy Minister in the Minis-
try of Health and Family Planning
(Shri B, 8. Murthy): (1) The requisite
information is given in the statement
laxd  on the Table of the House.
{Placed in Library. Sce No, LT-
6230/66].

(b) There is no such proposal.

(c) Does not arise.
Ceiling on Urban Property

4887. Shri Kolla Venkaiah: Will the
Minister of Planning and Social Wel-
fare be pleased to state:

(a) whether Government have fina-
lised its decision 1egarding the imposi-
tion of ceiling on urban property as
demanded by the All-India Congress
Committee's meeting at Guntur in
1064;

(b) if so, the proposed ceiling;
(¢) the purpose of it; and

(d) if the reply to part (8) above
he in the negative, the reasons for the

delay?





